IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
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CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JULY, 2020
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$.No. KIND OF GASES IPREVIOUS INSTITUTION DISPOSAL |CLOSING
BALANCE | FB DB SBl TOTAL] FB DB SB| TOTAL|BALANCE
MAIN CASES:- 01.07.2020 31.07.2020
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 12087] o] 2 51 53] o] o 30 30] 12110
2 | CIVIL SECOND AFPEAL 54471 o o] 20| 20| o ¢ 10 10 5466
3 EXECUTION FIRST APPEAL 92l o[ 0 0 ol o] o 0 0 92
4 | EXECUTION SECOND APPEAL 23] o] © 0 of of o 0 0 23
5 CIVIL MISC. APPEAL 32834] of 21| 2441 265] o| 18] 52 70l 33029
6 CIVIL REVISION 646] 0] © 9 ol o] © 5 5 650
7 CIVIL REVIEW 780] o] 14 g[ 22 o] 7 7 14 788
8 INCOME TAX REFERENCE 0] ¢ ) 0 gl © 0 0 8] 0
9 | OTHER TAX REFERENCE 125] o 2 0 2] o] 3 0 3 124
10 | TAX CASES ol o] o 0 ol of o 0 0 0
11 | CUSTOM APPEAL 15] o] © 0 ol of o 0 ] 15
12 | INCOME TAX APPEAL 201 o] 7 0 7 of 15 0 15 283
13 | WEALTH TAX APPEAL o[ o] o 0 ol of] o 0 0 0
14 | SALES TAX REVISON 1107] o] o 23] 23 o] o 4 4 1126
15 TESTAMENTARY CASES 0] © 0 0 o] O 0 0 0 0
16 COMPANY PETITION 10] O 0 0] o] © Q 0 0 10
17 | COMPANY EXECUTION PETITION 1Mo o 0 of of o0 0 0 1
18 | COMPANY APPEAL gl of o 0 o] o] 0 0 ) 9
19 | COMPANY APPLICATION 13s8] o[ © 1 1M of o 0 0 140
20 | COMPANY SUIT 100 0] © 0 ofl of o 1 1 g
21 COMPANY LIQUIDN. CASES 64 Q #] 0 0] O g 6 3] 58
22 ELECTION PETITION 7| O 4] 0 c] © 0 0 C 7
23 | SPECIAL APPEAL (CIVIL) 43 0 1 0 11 of 1 0 1 43
24 SPECIAL APPEAL (WRITS) 1871] O 62 8] ez2] { 52 0 52 1881
25 | CIVILCONTEMPT 4022} 0of 25| 108] 131f of 8] 95 103 4050
26 | CIVILWRITS 83113] 0f 99| 1415] 15814] o 66l 1107] 1173] 83454
27 RECRIMINATION PETITION M O 0 0 0] O 0 Q 0 Q
28 | CROSS OBJECTION 633] 0 1 6 7l o] 0 0 0 640
29 CIVIL REFERENCE 51 0 )] 0 o} O 0 0 0 5
TOTAL (A) | 143374] 0| 234| 1892| 2126] o| 170] 1317] 1487| 144013
CRIMINAL SIDE:-
1 MURDER REFERENCE 1M O 0 ) 0] 0 4 0 4 7
2 | CRIMINAL APPEAL 24195 0| 15| 146] 161 o[ 17| 686 83 24273
3 | CRIMINAL REVISION 11256} o] o 87 87 ol 2 54 56] 11287
4 CRIMINAL MISC. FETITION 14051 o] o 732 732| o o] 465 465 14318
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 2042] o] of 1513] 1513] o] o] 1317] 1317 2238
(U/S 438 & 433 CR.P.C)
6 CRIMINAL CONTEMPT 171 O 0 0; g © 0 0 0 17
7 CRIMINAL REFERENCE 1 © 0 ) Of O 0 0 0 1
8 HABEAS CORPUS 711 o] 30 0] 30] of 27 ol 27 74
g CRIMINAL LEAVE TO APFEAL 1168| 0O 0] 15 i5] O D 2 2 1181
10 | CRIMINAL WRITS 1177 of 30| 77 107] o] a34] 71} 105 1179
TOTAL (B} 53989] 0| 75| 2570| 2645| o] 84| 1975| 2059] 54575
TOTAL (A+B) | 197363] o] 309| 4462 a771| o] 254| 3202 3546] 198588
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JULY. 2020

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE |FB] OB SB| TOTAL| FB] DB SB| TOTAL|BALANCE
MISC. C A_E‘_»_E 8 - 01.07.2020 31,07.2020
CRIMINAL SIDE:-
1 JCRIMINAL MISC.APPLN. :-
{CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 49621 0| 30 47 77| 0| 54 771 131 4908
2 [BAIL & STAY IN CRL.REVISION 3939] O Q 58 56| O 0 28 28 3967
3 |BAIL & STAY IN CRL.MISC.PET. 12272] © Q] 549 548] 0 Q] 351 351 12470
4 |BAIL&STAY IN CRL.TRAN. PET. & CR| 8421 © 0 42 a2l o 0 a3 a3 851
5 |BAIL & STAY IN CRL.CONT.PET. el O 8] 0 0] O 0 0] 0 0
6 |BAIL & STAY IN CRLLA 111 © 8] 0 0] 0 0 0 0 11
7 [CRIMINAL MISC, APPLICATION
{Arising over Crt. Main Cases) 585| 0 0 36 36| 0 0 24 24 597
TOTAL {C) 22611] 6] 30] 730| 760 0| 54| 513] 567 22804
2 CRIMINAL TRANSFER 68| 0 0 5 51 0 0 3 3 71
3 STAY IN HABEAS CORPUS 16 0 4 0 4] 0 0 0 0 20
TOTAL (D} 851 0 4 5 gl 0 0 3 3 91
TOTAL (C+D) 22696] O] 34| 735] 769] 0] 54] 5168] 570 22895
TOTAL {A+B+C+D) 220059] 0] 343] 5197] 5540] 0] 308[ 3808| 4116] 221483
CIVIL SIDE:- '
1 |CIVIL INTER.CASES:-
1 |STAY INI. T. APPEAL 421 © 1 4] 11 © 5 0 5 38
2 |STAY INW.T. APPEAL / CUSTA 13] O 0 0 O] 0 0 0 0 13
3 |STAY IN C.T. REFERENCE 120 O 1 Q 1 0 2 0 2 119
4 |STAY IN S. T. REVISION 941] 0 0 19 19] O 0] 0 0 960
5 [STAY IN CIVIL IST APPEAL 3574] 0O 1 48 491 0 0 2 2 3621
6 |STAY IN CIVIL 2ND APPEAL 2348] 0 0 30 30| 0 0 6 3] 2372
7 |STAY IN EXE. FIRST APPEAL 911 0 0 0 0] © 0 0 0 91
8 |STAY IN EXE. 2ND APPEAL 211 © O 0 o] 0O 4] 0 8] 21
9 |STAY INC. M. APPEAL 8903] O 4 128 1321 O 2 9 11 9024
10 {STAY IN CIVIL REVISION 569] © 0 9 gl 0 0 2 2 576
11 [STAY IN CIVIL CONTEMPT 19| O 0 0 0l 0 0 g Q 19
12 |STAY IN SPL. APPEAL (CIVIL) 281 0 1 0 11 0 0 0 0 29
13 [STAY IN CIVIL TRANS. APPLN. 291] 0 0 1 1 0 0 5 5 287
14 [STAY IN COMPANY CASES t5] O 0 1 1 0O 4] Q 0 16
15 |STAY IN SPL. APPEAL (WRIT) 13781 0| &8 0] 58| 0| 46 0 46 1390
16 |STAY IN WRIT PETITICN 43351] o| 71| 1327| 1398| o 45] 8&10| 855 44094
TOTAL {E) 61704] 0} 137] 1563| 1700] 0| 100] 634] 734 62670
pd CIVIL MISC. APPLICATIONS 5114] © 9 32 411 O 12 30 42 5113
3 CIViL MISC. CASES U/S-5 g988t] Of 63| 138| 168] 0| 30 58 86 o794
4 EXE. MISC APPLICATION ¢l 0 #] 0 0] 0 8] 1] 0 G
5 LEAVE TO APPEAL TO 5.C. 11 Q 0 0 0] 0 0 4] 0 1
6 CiVIL. TRANS. APPLICATION 3131 0 0 2 2l O O 5] B 309
TOTAL (F) 15109 O] 72| 170| 242] 0] 42 92| 134 15217
TOTAL (E+F) 76813] 0] 209| 1733] 1942| 0] 142] 726] 868 77887
TOTAL {C+D+E+F) 99509| 0] 243| 2468) 2711]| 0] 196]| 1242] 1438] 100782
GRAND TOTAL {ATOF) 296872] 0] 552] 6930] 7482] 0O} 450] 4534] 4984] 299370
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